$~C-16
* IN THE HIGH COURT OF DELHI AT NEW DELHI
+ CCP(CO.) 11/2017 & CO.APPL. 1348/2019

CANARABANK L Petitioner
Through:  Mr. Abhey Narula, Advocate.

VErsus

CHERAN ENTERPRISES PVT. LTD. & ANR. ... Respondents
Through:  Ms. Shalini Kaul for Mr. Ramasamy

Athappan, Advocate for R-1 in CA
1348/20109.
Mr. Satyajit Sarna with Ms. Bhavini
Srivastava, Advocate for Mr.
Chandran Ratnaswami.
Mr. Gaganpreet Singh for Ms. Jaya
Tomar, Advocate for R-2,
Mr. Anwesh Madhukar with Mr.
Pranjal Shekhar, Advocates for
Mr. K.C. Palanisamy.

CORAM:

HON'BLE MS. JUSTICE JYOTI SINGH
ORDER

% 21.01.2020

There is a written request for adjournment.
List on 28" February, 2020.

JYOTI SINGH, J
JANUARY 21, 2020
rd/

This is a digitally signed order.
The authenticity of the order can be re-verified from Delhi High Court Order Portal by scanning the QR code shown above.
The Order is downloaded from the DHC Server on 04/08/2025 at 11:25:47



